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Release of Dr., A.K. walia
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 The following letter dated 22nd December, 1993 addressed
to the Speakér, vidran Sabha was received on 23rd December,
1993 from Addl, Dv. Commissioner of Police, Delhi
on 22nd December, 1993, o ‘

285'per50ns'including 87 lafies have interfered Auring the
course of the demolitich;as such they have heen detained under
section 5, Delhi Tolice Act, I'.S. Sha%rpur at 1210 hrs,
Later on, all have been released ~t 15 2n hrs "

*Br. A.K. talia, M,L.A from Geeta Colony and others alongwith
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